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Laad for DJ».T. Factory, Delhi

1816. Shri Umanath;
8hrl P. F. E^Nose:
Shri K . M. Abraham:
Shri A. Anintdhan:
Shri V kw u u tlu  Monon:

Will the Minister of FetrMemn aad 
Chemicals be pleased to state:

(a) whether it is a fact that the 
Delhi Cloth and General Mills Com
pany Ltd., Delhi offered about 5 acres 
of land for setting up the first D.D.T. 
Factory in India from out of the land 
procured by them on lease from the 
Delhi Improvement Trust for their 
Chemical Factory situated in the 
Industrial Area New Delhi.

(b ) whether it is also a fact that 
when the Hindustan Insecticides Ltd. 
wanted to purchase this land on which 
the D. D. T. factory was put up, the 
Delhi Cloth and General Mills Com
pany Ltd.. Delhi demanded a price of 
Rs. 1.35 lakhs and the Company paid 
the same, even though the actual cost 
of this land to Delhi Cloth and Gene
ral Mills Company Ltd. Delhi was 
only about Rs. 4500; and

(c ) if so, the reasons therefor and 
the action taken in the matter?

The Minister or State In the Minis, 
try at Fetrdeam aad Chemicals and 
o f Planning aad social Welfare (Shri 
Kagfca Ramaiah): (a) Yes. on condi
tion that the Delhi Cloth and General 
Mills (DCM) were taken in as mino
rity partner*.

(b> and (c ). Aa Government decid
ed not to asaocite DCM as partner* in 
the DDT scheme tha land comprising




